
GOVERNMENT OF INDIA
MINISTRY OF CONSUMER AFFAIRS, FOOD & PUBLIC DISTRIBUTION

DEPARTMENT OF FOOD AND PUBLIC DISTRIBUTION

LOK SABHA
UNSTARRED QUESTION NO. 5387

TO BE ANSWERED ON 25Tll MARCH, 2026

ADDITION AND DELETION OF RATION CARDS

5387. SHRI DEEPENDER SINGH HOODA:

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION be pleased to state:

(a): the number of ration cards added and deleted under the Public Distribution System
(PDS) since 2014, including the current year, State, Union Territory and year-wise;

(b): the details of the reasons for deletion of ration cards during this period, including
grounds such as ineligibility, duplication, Aadhaar seeding, migration, income criteria or non-
verification;

(c) : whether the Government maintains any standardised criteria or guidelines for addition
and deletion of ration cards across States and UTs and if so, the details thereof; and

(d): whether any grievance redressal or appeal mechanism exists for beneficiaries who.se

ration cards have been deleted and if so, the details of the safeguards put in place to prevent
exclusion of genuine beneficiaries?

ANSWER
MINISTER OF STATE FOR MINISTRY OF CONSUMER AFFAIRS,

FOOD & PUBLIC DISTRIBUTION
(SHRIM ATI NIMUBEN JAYANTIBHAI BAMBHANIYA)

(a) & (b): As an outcome of the use of technology in Targeted Public Distribution System (TPDS)
operations, i.e., digitization of ration cards/beneficiary databases, Aadhaar seeding, de-duplication
process, identification of ineligible records, deaths, permanent migration of beneficiaries, etc. all
States/UTs have been able to weed-out approx. 6.31 crore ration cards between 2014 to 2025 in
order to achieve rightful targeting. A statement showing year-wise and State-wise deleted Ration
Cards is at Annexure.

(c): Under the National Food Security Act (NFS A), 2013, the responsibility for identifying
eligible households rests with the respective State Governments/UT Administrations. As per
Section 10 of NFSA, 2013, the State Government is required to frame its own inclusion and
exclusion guidelines and identify households to be covered under Antyodaya Anna Yojana (AA-Y)
and Priority Households (PHH) within the limits prescribed under Section 9 of the Act.
Accordingly, the criteria for determining eligibility or ineligibility of beneficiaries are defined by
the respective State Governments/UTs through their Control Orders and guidelines.

(d): The Department has undertaken several measures to strengthen digital monitoring and
grievance redressal mechanisms under the Public Distribution System (PDS).



Firstly, grievance redressal systems have been strengthened through the universal
availability of toll-free helplines (1967/1800 series) across all States/UTs. In addition, Anna
Sahayata (ASHA) has been introduced as an AI-enabled grievance redressal platform leveraging
WhatsApp and IVRS channels, enabling beneficiaries to lodge complaints and provide feedback in
their preferred regional languages.

The Mera Ration Mobile App also provides an integrated interface for beneficiaries to
access their entitlement details, view transaction history, locate nearby FPSs, and register
grievances directly.

Further, monitoring has been strengthened through integration with the CPGIU\N4S
platform, wherein States/UTs have been advised to adhere to the prescribed timeline of 21 days for
grievance disposal. Grievance pendency is regularly monitored through dashboards, and periodic
advisories are issued to ensure timely resolution. States/UTs with high pendency are specifically
flagged for corrective action.

These initiatives collectively enhance transparency, improve accountability, and ensure

timely delivery of services to beneficiaries under the PDS.
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STATUS OF DELETED RATION CARDS
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